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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 11.05.2021 (TUESDAY) 

COURT – II (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 654 of 

2020 

(I.A for 

Clarification) 

 

Decan Value Investors L.P 

Vs. 

Dinkar T. Venkatasubramanian & Ors. 

(R.P. of Amtek Auto Ltd.) 

 
 

Arpan Behl Sumant Batra-R1 

Siddhant Kan-R2 

Charu Bansal-R2 & 

R3 

Sumesh Dhawan-R4 

2.  Comp. App. (AT) 

No. 11 of 2021 

 
 

Vipul Ltd. & Anr. 

Vs. 

Solitaire Capital India & Ors. 

 

With 

Sarojanand Jha C.S. Chauhan-R1 & 

R2 

Avni Sharma-R7 & 

R8 

Rahul Malhotra-R9 

3.  Comp. App. (AT) 

No. 20 of 2021 

 

Karamchand Realtech Pvt. Ltd. 

Vs. 

Solitaire Capital India and Ors. 

 

 

 

Renu Gupta Vinay Nair 

C.S. Chauhan-R1 & 

R2 

Sarojanand Jha-R3, 

R4, R5, R6, R10 & 

R12 

Rahul Malhotra-R9 
 

 

For Admission (Fresh Cases) 

4.  Comp. App. (AT) 

(Ins) No. 348 of 

2021 

 

Par Formulations Pvt. Ltd. 

Vs. 

Print House (India) Pvt. Ltd. & Ors. 

 

 

 

Rakshit Jha   

5.  Comp. App. (AT) 

(Ins) No. 349 of 

2021 

 

Assistant Commissioner Central GST 

and Central Excise 

Vs. 

Sonic Wathces Ltd. 

 

 

Samiksha Godiyal  

6.  Comp. App. (AT) 

(Ins) No. 350 of 

2021 

Anoop Kumar Chhawchharia 

Vs. 

Emgreen Impex Ltd. & Anr. 

 

Iswar Mohapatra  
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7.  Comp. App. (AT) 

(Ins) No. 351 of 

2021 

Rajnish Gupta 

Vs. 

Union Bank of India & Anr. 

 

 

Mohit Chaudhary  

8.  Comp. App. (AT) 

(Ins) No. 352 of 

2021 

Synergy Technologies & Anr. 

Vs. 

Parthiv Parikh & Ors. 

 

 

Chirag Gupta  

9.  Comp. App. (AT) 

(Ins) No. 353 of 

2021 

Vijay Kumar Singh 

Vs. 

Sandeep Kumar Bhatt & Ors. 

 

Gautam Singhal  

10.  Comp. App. (AT) 

(Ins) No. 354 of 

2021 

Gopal Dixit 

Vs. 

Anil Kumar & Anr. 

 

Garima Sharma   

11.  Comp. App. (AT) 

(Ins) No. 355 of 

2021 

Ariisto Alert Residents Association 

Vs. 

Prestige Estates Projects Ltd. & Ors. 

 

Ritesh Khare   

 

 

  Copy to: - 

                                                                             By the order of Hon’ble Officiating Chairperson 
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